CENTRAL ADMINISTRAT IVE TRIBUNAL
- BANGALORE BENCH

Second Floor,
Commercial Complex,
Indiranagar,
BANGALCRE- 560 @33,

Dated:21 F EB 1995

APPLICATION NG72 of 1995,

APPLICANTS;..Sri.C.G.Srinivasan,Bangalore,
V/s.

i Indian
.. The Djirector,Central Institute of
RES PANDENTS Languages,ﬂ;sore and others.,,

T , | .
e 1 Sri.M.Narayanasmamy,Advoceta,No;Baa,Upstglrs,
" Fifth Block,Rajejinagsr,Bangalore-560 010,

Suhject:=- »Pbrwarding?nf-ctpies‘of the Order~ passed by the
Central Administrative Tribunal,Bangalara.
‘ XX~ : _
~ Please find enclesed herewith 3 copy of the ORDER/

STAY ORDER/INTERIM ORDER/ passed by ']ts}glss Tribunal in the above
' 13-02- . : ,

-

mentioned application{s) on
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JUDIC TAL BRANCHES,
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‘ OA N6 . $94 /95 l .

Office Notes Orders of Tribunal -

|_PKS(vE)/TUR(mA)

13-2-1995

Héafd Shri M. Narayana
Swamy, learned counsel for the }
applicant.. It is too stzle a claim
to renew at ﬁhi sgage. Henfe,
this application is dismissed as
barred by limitation and latches

at the admission stage itself,
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(T.v. RAMANAN)  (PYK. SHYAMSUNDAR )
MEMBER(A ) VICE CHAIRMAN

ect Office
Cemrai AdmifYistrative Tribungl A
Bangalore Bench
Bangaloro




